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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 28.07.2016 AT 10.30 A.M

NAME OF THE COMPANY: M/s Mr. Sh. S. P. Gupta & Ors. Vs. M/s. International
Commenter Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER
Pleadings in this case are stated to be complete.

Re-notity this case for final arguments on 29.09.2016 at 2.00 p.m.
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